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tember, 1966, the Association served 
a notice declaring its intention to go 
on strike on the 12th October, 1966 
in all formations of the DVC in 
Bihar and West Bengal on the ground 
that, although certain of its demands 
had been acceded to by the Corpora-
tion, other demands, eight in unmber, 
had not been accepted. The eight 
demands are given below:-

1. DVC should pay bonus propor·· 
tionate to the actual profit 
earned by the Corporation as 
enunciated in the DVC Act 
for the years 1962-63, 1963-
64, 1964-65 and 1965-66. 

Revision of pay scales of 58 
posts. 

3. Principles for recruitment and 
promotion of technical ~taff 

should be clearly enunciated 
and strictly adhered to, 
Wherein seniority should be 
the criterion for all promo-
tions. 

4. Dearness allowance for muster-
roll employees should be in· 
troduced and the scales of 
D.A. raised and brought at 
part with the price index. 

5. Local allowance should be res-
tored. 

6. Shift allowance should be intro-
duced for personnel work-
ing in shifts. 

7. Tailecommunication .tafT should 
be remunerated commen-
surate with the nature of 
their work. 

8. General facilities like liveries. 
tuition fees, medical benefit 
should be extended to DVC 
Mine workers (at Bermo). 

The strike took place on the 12th 
October, 1966. The employees of 
DVC belonging to the other recog-
nised unions, ,,;z., the DVC K'Jram-
chari Sang and Colliery Mazdoor 
Songh, Dve Mines, did not partlci-
pote In the at rik~. 

Drought ill Bihar 

°m. Shrl Blbhutl Mishra: Will the 
. Minister of Irrigation and Power be 
pleased to state: 

(a) whether it is fact that he visited 
Bihar on the 10th October, 1966; 

(b) if so, whether he gave any as-
surance Q,f assistance in respect of 
irrigation and power to the grower. 
in present acute drought eo·nditions; 
and 

(c) if so, the nature thereof and to 
what extent it ha, been impk,mentod? 

The Minister of Irrigation and 
Power (Dr. K, L, Rao): (a) and (b). 
Yes; Sir. Shri F. A. Ahmed paid a 
visit to Patna on '10th October, 1966. 

(c). An assurance was given that 
financial assistance would be consi. 
dered for: 

(i) energising an additional 4,000 
Pumpsets during the current 
financial year i 

(ii) taking up such possible sche-
me~ of flow irrigation as can 
be executed quickly; and 

(iii) expediting the flow of benefits 
from projects which are com-
plete or are nearing comple-
tion. 

Additional Central assistance 
amounting to Us. 5.7 crores for minor 
irrigation, rural electrification, etc .• 
and Rs. I crore for a programme of 
extension of water courses has al-
ready been sanctioned. This is in 
addition to a loan of Rs. 5 crore. 
sanctioned fpr drought relief mea-
sures. Adequate provision is 'oein~ 

made in the Fourth Plan for expe-
diting work On the project. nearing 
completion as well as for new iniga-
t ion schemes. 
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Indo-Burma Petroleum Co. 

·501. Shrl IndraJlt Gupta: Will the 
Minister of Finance be pleased to 
state: 

(a) whether any application has 
been received for the sale of nearly 
Rs. 60 lakhs worth of shares held by 
Mis Steel Bros. and Co., Calcutta, in 
the Indo-Burma Petroleum Co. Ltd to 
one, Shri S. M. Wahi; . 

(b) if so, whether Government have 
satisfied themselves about the propos-
ed terms of this transfer of shares; 

(c) the amount likely to be transfer-
red to U.K. by way of sale proceeds; 
and 

(d) whether there is also a proposal 
for the sale of fixed assets of the Indo-
Burma Petroleum Co. to the Indian 
Oil Corporation? 

The Deputy Minister In the Minis-
try of Finance (Shrl L. N. M1shra): 
(a) MIs. United Provinces Com-
mercial Corporation Private Ltd., 
Calcutta, of which Shri S. M. Wahi 
is the Chairman, has applied to the 
Calcutta Office of the Reserve Bdnk 
of India for permission to purchase 
5,79,400 shares of face value of Rs. 10 
each of Mis. Indo-Burma Petroleum 
Co. Ltd., Calcutta, representing 57.94 
per cent of the equity capital of the 
Company, at Rs. 21.50 per share tram 
MI •. Steel Bros. & Co. Ltd., U.K. 




